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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
NOTIFICATION
: Delhi,.the 3rd January, 2014
No. 23 (2)/2013/LAS-V/Leg./6464.—Shri Marinder Singh Dhir, Member of the Fifth Legislative Asserably of
the Naticnal Capital Territory of Delbi, has beer chosen as Speaker of the Legislative Assembly on 3id january, 2014,

P. N. MISHRA, Secy. (L.A )
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